® ITEM NO.MM-2 COURT NO.2 SECTION Il

SUPREMECOURTOFINDIA
RECORD OF PROCEEDINGS
CR.MP.NO.11248 OF 2014
IN
CRIMINAL APPEAL NO(S). 1838 OF 2013

C.B.l Appellant(s)

VERSUS

ASHOK KUMAR AGGARWAL Respondents(s)

Date : 27/05/2014 This application was MENTIONED today.
CORAM :

HON'BLE DR. JUSTICE B.S. CHAUHAN
HON'BLE MR. JUSTICE A. K. SIKRI
(VACATION BENCH)

For Appellant(s) Mr. B. Krishna Prasad,Adv.

For Respondent(s) Mr. P.N. Puri,Adv.(Mentioned by)

UPON hearing the counsel the Court made the following
ORDER

Application for direction (Crl.MP.N0.11248/2014) filed by
the applicant-respondent taken on board.

Learned counsel for the applicant seeks leave to
withdraw the application for direction with liberty to
approach the High Court.

Application for direction(Crl.MP.N0.11248/2014) is
accordingly dismissed as withdrawn with the aforesaid liberty.

(O. P. SHARMA) (M. S. NEGI)
COURT MASTER ASSISTANT REGISTRAR
(Signed order is placed on the file)
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Reason:
IN THE SUPREME COURT OF INDIA

CRIMINAL APPELLATE JURISDICTION
CR.MP.NO.11248 OF 2014

IN
CRIMINAL APPEAL NO(S). 1838 OF 2013

cl. L. Appellant
VERSUS

ASHOK KUMAR AGGARWAL ..Applicant/Respondent

ORDER



Application for direction (Crl.MP.N0.11248/2014)
filed by the applicant-respondent taken on board.

Learned counsel for the applicant seeks leave to
withdraw the application for direction with liberty to
approach the High Court.

Application for direction(Crl.MP.N0.11248/2014) is
accordingly dismissed as withdrawn with the aforesaid liberty.

................... J.
[DR. B.S. CHAUHAN]

................... J.
[A.K. SIKRI]
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